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Place: Mumbai

Date: 08.08.2024

SANDEEP (INDIA) LIMITED
CIN: L51491MH1982PLC350492

Reg Office : 301, PL 899/F, Corporate Arena Piramal Nagar Road,

Goregaon West BHD, Mahendra Gardens, Mumbai- 400062

Website: www.sandeepindia.org

Email: info@sandeepindia.org / Contact : 9339962236

Notice is hereby given that the 42nd Annual General Meeting of the members of

Sandeep (India) Limited will be held at registered office of the Company at 301 PL

899/F, Corporate Arena Piramal Nagar Road Goregaon West BHD, Mahendra

Gardens Mumbai 400062 on Thursday, the 5th September, 2024 at 11.30 a.m.

Pursuant to the provisions of Section 91 of the Companies Act, the Register of

Members and Share Transfer Books of the Company shall remain closed from

30th August, 2024 to 5th September, 2024 (both days inclusive) for the purpose of

Annual General Meeting.

As per the latest Circulars issued by SEBI, Physical Copy of the Annual Report for

the 42nd AGM inter-alia is not required to be sent; therefore notice along with

Annual Report has been sent only through electronic mode to those Members as

on 2nd August, 2024, whose email addresses are registered with the

Company / Depositories. Members whose e E-mail id is not registered / updated

can register / update their e-mail address. The same has been sent by e-mail to

those members who have registered their e-mail IDs with the company / Depository

Participants(s) for communication purpose.

Shareholders are hereby informed that the Notice of the Meeting and Annual Report

are available on the website of the company www.sandeepindia.org and on the

website of Calcutta Stock exchange and NSDL.

E-voting :

Pursuant to provisions of Section 108 of the Companies Act, 2013 read with the

Regulation 44 of SEBI (LODR) Regulations, 2015, the Company is providing e-

voting facility to its members through the e-voting services provided by NSDL. The

members holding shares either in physical form or dematerialized form, on the

cut-off date i.e. 29th August, 2024 may cast their vote electronically to transact the

business set out in the Notice of AGM. The details of e-voting, required under Rule

20 of the Companies (Management and Administration) Rules, 2014, are given

hereunder:

The remote E-Voting commences on 2nd September, 2024 at 9.00 a.m. and ends

on 4th September, 2024 at 5.00 p.m. E-Voting shall not be allowed after 5:00 P.M.

on 4th September, 2024. Any person who become the members after the dispatch

of the Notice and holding share as on cut -off date 29th August, 2024 may obtain

user id and password by sending a request at support@purvashare.com . The

facility of voting through polling papers shall be made available at the venue of the

Annual General Meeting. The members who have cast their vote by remote

e-voting may attend the meeting but shall not be entitled to cast their vote again.

In case you have any queries or issues regarding e-voting, members may contact

NSDL Trade World, Wing “A”, 4th Floor, Kamala Mills Compound, Sanapati Bapat

Marg, Mumbai- 400013 at Telephone No: 022 24994736, Email Id:

e-voting@nsdl.com .

The result of the e-voting/voting at Annual General Meeting ballot shall be declared

on or before 7th September, 2024. The result, along with the Scrutinizer’s Report,

shall be displayed at the Registered Office of the Company and also be placed on

the company’s website and communicated to the Stock Exchange where Company’s

share are listed.

By Order of the Board of Directors

Sandeep(India) Limited

Sd/-

Rashmi Dalmia

Managing Director

Din: 01347367


